FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF JAY AMBEY RICE MILLS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor JAY AMBEY RICE MILLS
PRIVATE LIMITED

2. | Date of incorporation of corporate debtor 23.07.2001

3. | Authority under which corporate debtor is | Registrar of Companies Kanpur

incorporated / registered

4, | Corporate Identity No./ Limited Liability Identification | U15312UP2001PTC026143

No. of corporate debtor

5. | Address of the registered office and principal office | Mandi Moti Ganj, Mainpuri, Uttar

(if any) of corporate debtor Pradesh, India-205001

6. | Insolvency commencement date in respect of | 20.01.2026 (Copy of Hon'ble NCLT

corporate debtor Order received on 23.01.2026)

7. | Estimated date of closure of insolvency resolution | 19.07.2026

process

8. | Name and registration number of the insolvency | Babita Jain

professional acting as interim resolution professional | IP Registration No. IBBI/IPA-002/IP-
N00321/2017-18/10926

9. Address and e-mail of the interim resolution | Registered Address: 35B/6,
professional, as registered with the Board Madhokunj, Rammohan Plaza,
Allahabad-211002
Email: jainbabita06@gmail.com
10. | Address and e-mail to be used for correspondence | Address: 35B/6, Madhokunj, Ram
with the interim resolution professional Mohan Plaza, Allahabad-211002
Email:
cirp.jayambeyricemills@gmail.com
11. | Last date for submission of claims 06.02.2026
12. | Classes of creditors, if any, under clause (b) of sub- | NOT APPLICABLE
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | NOT APPLICABLE
Authorised Representative of creditors in a class —
Real estate allottees
14. (a) Relevant Forms and (a)Web Link:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the JAY AMBEY RICE MILLS PRIVATE LIMITED on
20.01.2026. Copy of Hon’'ble NCLT Order Received on 23.01.2026

The creditors of JAY AMBEY RICE MILLS PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 06.02.2026 to the Interim Resolution Professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Babitz (e
/M BABITA JAIN

Interim Resolution Professional

JAY AMBEY RICE MILLS PRIVATE LIMITED

Reg. no.: IBBI/IPA-002/IP-N00321/2017-18/10926
AFA Valid up to 31.12.2026

Date: 24.01.2026
Place: Allahabad
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loor, Sector-4,

DEMAND NOTICE
Under Section 13 (2) of the Securitisation and Reconstruction of Financial Assets and
Enforcemant of Security Interest Act, 2002 |"“Act”) read with Rula 3 of tha Security Interasd
{Enfarcemeant} Rules, 2002 [*Rulas”).
Wiherneas the undensigned baing the Aulbansed Officer of Hera Heousing Finarcs Limited {HHEL) under the
Acland in exarcise of powers corfarmed under Saction 13 (12) reed wih Rule 3 of the Rulas dready issuad
desaied Demand Notioss dated below under Seclion 1302) of tha.Act, caling upan the Borower(shGo
Borroweans)Goerandorjs) (all singuiady or logather teferned S0 "Obligoes”)ibagal  Heins)iLags
Raprasentairos) listed harpunder. b pay the amounts moanticoed in the respective Deemand Molice's,
withen 60 days from the dale of the respecive Malicals, as per datslls gven below, Coples-of the sald
Molices gre served by Registered Posd AD. ard are avaiahla with tha undarsigned, and the said
Opligen 3L ecal Hesr(a) L egal Represankaives), may, if ey sodesing; collec! b respective coay from the
uridarsigriad on ey warking day dunng normial affics hours.
In eanraifion with the abova, Potice & haraby given, ance again, bo b said Obligon{s) Lagal HeinshLag
Reprasantaines) to pay o HHFL, within 60 days from (he daie of tha respective Nobces, (he arounts
indicaled harean beforw agamst thar respaciive names, logather with furtherinianest &= defaled bakow from
b reespeclive dates ranBored below incolyen (0] UE he dibe of paymentana l o iesfisalion, readwith fhe
kaan agraement end othar documentsiwitings, if any, executied by tha said Obligan{s). A5 security far due
repagmranlal the kaan, the fcllowsng Secinsd Assals) have baen mantgagped to HHEL by ke said Obbgans)
raspaclivaly,

oida - 201301

Mama of Obligors)iLagal | Total Outstanding|  Dake of
A Lo Heir{s}Legal Dues [R5} as on |Demand Notice
ceount No. Repraseniativels) | balow date" Date of NPA
HHELUCHOZ 100001 7574 Rizazn Khan | Rs. 2355200 a5 an| 16.01.2026
Saba Heshimi | dete 13012026 | ga-01-202%

Description of the Secured Assetsimmovable Properties! Morgaged Properties; Flat Mo 302 Third
Fioar Classic Agpartment Which is Constnactad On the Budding Municipal Mo 5280752 Fiol Mo 2 Khesra
Mo 210 Mijnumala Area B6T Sg FE 1Le 89069 50 MRTS Siuated = Khurram Magar Ward Shakapuneg
Tehsil and Destrict Lucsmow, Bounded By Easl Flag Mo- 307, West: Cpen to Sky Morh: Open 1o Sky,
South: Comman Passage and Stars

“aith further imerasl, edditional Interest &l the rate &= mara parlicularty sketed in respective Demand
Molica date menlioned above, Incidenizl axpenses, costs, changes ale incurrad {il e dabe of payment
ancler reskzation. IF e sakl QEgoes s shal tail to make payment 1o HHEL a5 afaresaid, Iken HHFL shall
praceed agans the above Sacured Assatisfimmayvable Properyies) under Section 134} of the sald Act
andtha anplicable Rulas entirely at the sk of tha sad Cbigonsi/Legal Heins)/Legal Represanialivals) as
o e cosls and congequences

Tha said Oblgors VLegal Her{s)Lagal Rapraseninive| ) ans protibiad under S said Act Lo transfar tha ]
pforesar] Secuned Assat siimmavabie Propery, whedher by way of o, lease or alhansise withoul lha
groraritten consent of HHEL. Any persan who contrevenes o gbets contrewention of the pronisions of the
Acior Rufies made thereunder shal be lisbds forimprizonmand and'or penalty az pravided under the Act.
Date: 25.01.2026 Sdi- Autharised Officer,
Place: Lucknow For Hero Housing Finance Limited

TATA CAPITAL HOUSING FINANCE LTD

'|' Regd. Office: 111th Floor, Tower A, Peninsula Business Park, Ganpatrag
TATA kagam Marg, Lower Parel, Mumbai-400013. CIN No, LE5090MH1934PLCOGOET0

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(A5 per Appendix IV read with rule B{1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undarsigned being the Authonzed Officer of the TATA Capital Housing
Finance Limited., under the Securitization and Reconsiruction of Financsal Assais and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under
gechon 13(12) read with rule 3 of the Security Interest (Enforcement] Rules, 2002 issued a
derrand noticas as mentioned below calling upon the Bormowers fo repay the amount
reationead inthe notice within G0 days from the dale of the said nalica,

The borrower, haveng falled torepay the amount, nobce is heraby given to the borower, in
partcular and the public, in general, that the undersigned has taken possession of the
property describad merein below in exercise of powers conferrad on him undar seclion
13(4) of the said Act raad with rule 8 of the said Rules.

The borrower, in parlicular, and the public in general, are hereby cautioned not 1o deal with
the property and any dealings with the proparty will be subject to the charge of tha TATA
Capdal Housing Finance Limited, for an amount refermed 1o below along with interest
therzon and penal inferest, chargas, costs ete. from date mentioned below

The borrower's attention & invited to provisions of sub- section (B) of Saction 13 of the Act,
inrespactoftime avatabie, to redeem the secured assels.

Loan Name of Obligon{s)/ Legal | Amount as per
Account No.| Heir[s)Legal Representative(s) | Demand Notice

TCHHLO3 | (Late) Mr. Saif Mahfooz Sfo Mr. Mehfooz | Rs, 3564536 /-
47000100 | Ali Through His Legal Heirs (as Borrower- | (Rupees  Thirty
074743 & | Mow Deceased | and Mrs. Farhana Begum | Five Lakh Sixty
TCHINOZ4 | Wio Mr. Mehfooz Ali (as Co Borrower and | Four  Thousand
70001000 |Legal Heir ) and Mis Saif Mehfooz |Five Hundrad

75707 | Through its Propristor (As Co-Borrower) | Thirty Six Cnly]
and Mr. Mehfooz Ali (As Legal heir) s on 0411112025

Description of Secured Assets/lmmovable Properties: All thal Piece & Parcels of
Residential Property Buittup on Plot No. 18 {Complete) & Plot No. 20 (Part), Admeasuring
1000 3. Ft. i.8.92.936 5q. Mirs., Comprizad in Khasra o, 140, 141, 142, 143 Min, Village
Shekhpur Habibpur, Ward/Pargana Sadal Ganj, Lucknow — 226101 (Ltar Pradiesh), with
comman amenilies &5 mantioned m Sale Deed. Boundad As: Easl - Property of Othars,
West- Road 20' Wide. North - Part of Plot Mo. 20, South - House of Mr. B.A. Trwari

Date: - 22/01/2026 Sd/- Authorised Officer,
Place: - Lucknow, U.P For Tata Capital Housing Finance Limited

Date of
Possassion]

£ DA

AT e Qﬁ Canara Bank ARM Il Branch
i_ﬂt ! 2nd Floor, Circle Office,
- Spencer Towers,

|A Government of ndia Undestsking) Mg 86, M G Road, Bengaluru-560001,

(Auction Sale Notice for Sale of Inmovable Property)

SALE NOTICE
E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation

and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) & 8 of the Security Interest (Enforcement)
Rules, 2002,

Guaranior (s) that the below descrbed immovable property mortgagadichargad to
the Secured Creditor, the constructive/physical passession of which has been
taken by the Authorised Officar of ARM 1| BRANCH of theCanara Bank, will be soid
on "As is where is", "As is what is", and " Whatever there is" on 27.02,2026
from 01.00 P.M. to 03.00 P.M, for recovery of below menboned amount.

E-AUCTION DATE: 27.02.2026

1. Borrower(s): 1.Mr. Nirbhay Singh S/c Sh Nirmal Singh Ataura Buzurg near
Mata Ji Mandir, Rae Bareli Ultar Pradesh-229001.1A. Mr. Nirbhay Singh
Castleton Greens Villa No. B1Adjacent to Surya city B- Secter Sy.MNo
69,73, 74,76 Hennagara Amanikers Village Jigani Hobli Bangalore-560102.
1B. Mr. Nirbhay Singh 402, MNavya Niwas 2 403 B Raghavendra CLN
Rangareddy, Kondapur Telangana-500084.
Total liabilities: Rs. 1,30,81,103.92/- (Rupees One crores Thirty lakhs Eighty
One Thousand One Hundred Three and Ninety Two Paisa) plus further
interest thereon from 21.01.2026 and other expenses, efc
Eamest Money Deposit shall be deposited on or before: 26.02.2026.
Description of Immovable Properties:
{Name of ownerimortgagor lo be mentioned)
Property No. 1 Composite Schedule ‘A’ Property All that Piece and Parcel of the
Immovable Residentally converted property beanng Sy No 89, measunng 2 Acres (2
Guntas, Sy Ne.73, measuning 1 Acre 03 Gunlas, Sy No.T4, measunng 13+13+
1d+12+12=1 Acre 24 Guntas, Sy Mo, 76, measuning 1Acre 24 Guntas, inal measuring 6
Acres 13 Guntas, vide Corwversion order baaring NoALNIAJISRIG12014-15 dated
16-01-2014, ALN(AJISRAN2014-15 dated 16-03-2015 and ALNAJ)SR/02/2014-
15 dated U5-08-2014, siuated at Hennagara Amanikere Village, Jigani Hobli,
Bangaluru Urban Disinct and bounded on the : East by - Sy No. 77, West by :
SyNos. 71,65 and B4, North by : Sy No. 75 & Nala, Southby :45Meters Road
Schedule 'B' Property An undivided share of land measuring 1,200 Square Feet,
right, itle and interest cver Scheduie 'A' property at "Castieton Greens” in compesite
Schedule 'A' Property and bounded on the : East by © Villa No.80, West by - Road,
North by ; Villa N 62, West by Road.
Schedule 'C' Property: A 3 BHK bedroom Residential Unit bearing Mo61, on the
Ground and First Floor of the Budlding known as “Castieton Greens” canstructad in
the Schedule 'A' Property, having a Super Buill Up Area of 2474 Square Feet whichis
inciusive of the floors, ceiling and wall between the building.{As per Sake agreement)
Reserve Price : Rs,107.75 Lakhs EMD : Rs.10.78 Lakhs

Known encumbrances, if amy: Not 1o the knowledge of the Bank. For further details
contact Authonised Officer, Canara Bank, ARM-2 Branch (9113092875, 8921102717,
9201460154, 7561062889, 8483544116, 8T09675503 and 080-25310181) E-mail id:
ch6298@canarabank.com OR the service provider M/s.PSB Alliance
(BAANKNET) -e-mail:support BAANKNET@psballiance.com.

Date : 20.01.2026 Sdi- Authorised Officer

Lt HDFC BANK

We understand your waoreld

payable a5 applicabla and the same wil be charged with affect from Beir res pective dates.

Head Office : HDFC Bank Ltd, HDFC Bank House, Senapati Bapat Marg, Lower Parel
Mumbai-400 013 HDFC Bank Lid. Depariment for Special Ops Darbarl Lal Sharma Marg
Eranch, Pranay Towers, 38 Darbari Lal Sharma Marg, Lucknow 226001

Motice s 13(2) Of Securitisation & Reconstruction Of Financial Assets And Enforcement Of Security Interest Act 2002
The following BorowersiGurantororigagor avaded the below mentioned secured loans fruom HDFC Bank Ltd. the keans of below
mentioned Borrowers/Gurantor/Maortgagor have been secured by the morigage of their respective peoperties. As they have failed o adhare
to tha ferms & conditions of the raspactive loan agraemants and had becoma iragular, thair loans wene classified as NPA's as per tha RE
quidelings. Amouni due by them io HDFC Bank Ltd: are menfioned in the falfowing table and furtherinderest on the said smounis shall afso be

DEMAND _FHDFC BANK

Whe understand your workd

MOTICE

Mame of Borrowers

& Co-borrowers! Mortgagor

Description of Immovable Property

1) Mz Royal Enterprises
Through Proprialor Mrs. Asma
Khan Offica: Shop. No7. Royal
Complex Sec-11 Opp-CMS
School, Rajajipuram, Lucknow,
Uitar Pradesh-Z26N7T Also Ab-
Piot Mo.3 Mear Dr Johar
Alambagh, Barora Hussain Bar
Chowk, Lucknow, Ulkar Pradesh-
226003 2) Mrs, Asma Khan /o
Mr, Hasib Khan Rio Plot MNoa
Mear Dr Johari Alamiagh, Barora
Hussain Bari, Balaganj
Alambagh, Chowk,  Lucknow,
Uttar Pradesh-226003 3}  Mr
Hasib Khan &io Hasmuddin Khan
Rio Plob No3- Mear Dr Johari
Alamhbagh, Barora Hussain Bar,
Batagan] Alambagh, Chowk,
Lucknow, Uttar Pradesh-226003

Property No. 1: Rasdental propery baaring municipal na. 544/705 bult on
platno, 17 in MIM Jumla khasra no, 537 baraura Hussain Bar Ward Kanhaiyva
Madho Pur, Lucknow, Uttar Pradesh-226003 (Admaasunng Area-55.62
20.Mt., | Bounded as per Below; Easi- Rosd 12 fi West- Hlo Mohd Zain
North- Hio Zhri BN Singh South-Hi'o Maig Donal Singh Owner Name : Smi.
Asma Khan Property No. 2: Residential house bearing municipal no. 544
Gal10 par of khasra no. 299 bratra Hussain Bard Ward Kanhaive Madho
Pur, Lucknow, Utlar Pradgesh-226003 (Admeasuring Ares-120.82 Sg Mt
Bounded a3 per Below: East- Remaining porticn of khasra no.259 West-
Hoise construcied on the remaining porfion of the khasra poriion 259
HNorth- Road 20 Ft. South-H'o Other Owned By: Mr. Hasib Khan Proparty
No. 3: Land and bulding in plot Mo 544 CRaaM 294 part of plot Ma.200 n
khesra no. 263 siluated i Almas Bagh, Baraura Hussain Ban Near Charak
Hospital, Lucknow, Witar Pradesh-226003 (Admeasinng Area-769 5q.F.)
Bounded as per Below: East- Fiol of Abdul Naseem Farugi West- Plot
HNo.2071 North- Aarazi Deegar South-25 Fi Boad, Ownad By: Mr. Hasih
¥han Proparty No. 4 Land and bullding in plot Mo.32 Sectar B, Vasan! Kunj
¥ojna. Hardoi Road Scheme, Lucknow, UP-Z26003 (Admeasuring Area-
4335q.Mt } Bounded:-ms per Below: East- 12 ML Road West- Fliot No.33
North- Plot Mo 31 South-12 Mt Road Owned By : Smi. Asma Rhan

Loan Ale Na. |

Head Office : HDFC Bank Ltd, HDOFC Bank House, Senapati Bapat Marg, Lower Parel
Mumbai-400 013 HDFG Bank Ltd, Department for Special Ops Darbari Lal Sharma Marg
Branch, Pranay Towers, 38 Darbarl Lal Sharma Marg, Lucknow 226001

Nofice Uis 13{2] Of Securitisation & Reconstruction Of Financial Assels And Enforcement OF Security Inferest Act 2002
The following Borrowers!Gurantos/Mortgagor availed: the below menticned secired loans from HOFG Bank Lid. the loans of befow
manbaned BomowersiGurantondorigagor have bean secured by the morlgage of thelr respective propedies. &% they have falled o adhens
hx the terms & conditions of the respective loan agreements and had become imegular, their laans were classifiad as NPA's as per the REI
guidalines. Amournt dues by themto HOFC Bani Lid, are mentioned in the following tabde and further interest on the said amounts shaf alsobe
pavable as apphcabie and the sama will ba chargad with effact from their respactive dales.

DEMAND
NOTICE

Rs. 313,66 434/-
(Ripees Three Croe
Thirteen Lakh Skxty-Six
Thousands Four
Hundred Thrty-Four

Also Af- Shop Mo, T, Roval Complax
Sec-11 Dpp-CMS School,
Rajajipuram, Lucknow, Utar Pradesh-
226017 2} Mrs, Asma Khan Wio Wr
Hasdr Khan Rio Plof Mo Mear Dr
Johar Alambagh, Barora Hussain

Alambagh, Barora Hussain Bari,
Balagan| Alambagh, Chowk,
Lucknow, Uttar Pradiesh-Z226003

Since ihe nolices sent ta you on the addresses on whichyou onigmally reside | carmy on business personally works For gain kas retumed o
Us W are conskrainad 1o cause this nolice publshed. you are hereby callad upon w's 1302) of he above Acl.lo dscharge the-above
mentioned kabidy with confracted rate of inferest thereupon from their respective dales and olher cosis, charges ete. within 60 days of this
nedics failing which the Bank will be exarcising all of any of the dghts U/ Sec 134} of the abowe Adl. You are also put 1o nodice thal 25 per

ferms of Sec 13013 of the above Act, you shall nottransferby sale, lease or otherwise the aforesaid securad a53&ls.

Diate: 25.01.2026
Place; Lucknow

For HOFC Bank Ltd.,
Authorised Officer

Name of Borrowers Dezcripion of Immovable Propery Loan Alc No. |
LIHI: i'l'il"’ﬂ'! F.F'Ddllﬂ & Co-borrowers/ Mortgagor Loan availed Product
5-:.3&.:;]5?15%.::5'723 1) Mis Mational Trading Company | Proparty No. 1 Residential property beanng municipal no. 544(705 buil 5':"3"“:5223'1.?{:'
Through Proprietor Br. Hasib #han | on péot ma 17 In MIN Jumla khasra no.557 baraura Hussain Bar Ward Cash Credit
Date of NPA Office: kehawli Chawraha, Vaishware | Kanhaiva Madho Pir, Lucknow, Utlar Pradesh-228003 (Admeasuring Data of NPA
35 Pae- 305 Bhawan, Bachrawan, Hasbareilly, [ Area-55.62 S5q.Mt.) Bounded as per Balow: East- Road 12  West- Hio a _‘:'
Uttar Pradesh-228301 Also At Plat | Mohd Zain North- Hio She RN Singh South-Hio Mk Doaal Singh 06i-Mar-203
. Mo Mear D Johart Alambagh, | Owned By: Sml Asma Khan Property No. 2 Resdantial houss baanng
Gulstarﬁ:‘g? sid ol Barors Hussain Bari Chowk, | municipal no 544 Ga/10pan of khasra o 239 braura Hussain Bari Ward Outstanding as per
| Notice Date Lucknow, Utiar Pradesh-226003 | Kanhaive Madho Pur, Lucknow, Uttar Pradesh-226003 (Admeasunng 13(2)
I Hofice Date

Area-120.82 5o ML) Bounded as per Below: East- Remaining portion of
khasra no. 289 West- House consinicied on the remaining poiion of the
khasra porlion 253 North- Road 20 FL South-House of Other Owned By:
Mr. Hasib Khan Property Mo. 3 Land and building in plot No.544
CIAAM 204 part of plof Mo, 200 in khasra no. 263 silualed at Almas Bagh,
Baraura Hussain Ban Mear Charak Hospdal, Lucknoy, Witar Pradesh-

Only as an dated Ban, Batagan Alambagh, Chowk, | 226003 (Admegsuring Area-765 Sq.Ft ) Bounded as per Below; East:| Five Only) as on dated
31-12-2025 Lucknow, Uttar Pradesh-226003 | Piot of Abdul Naseem Farugi West- Plot No.201 North- Aarazi Deegar 31-12-2025
Notice Date . 3) Mr. Hasib Khan Sio Hasruddin | South-25 Ft Road Owned By: Mr, Hasib Khan Property No. 4 Land and Naotice Date -
13-Jan-2026 ¥han Rio Piot No.3 Near Or Johan | bulding in piot No.32 Sectar B, Vasant Kunj Yaina, Hardal Road Schame, 13-Jan-2026

Lucknow, Utlar Pradesh-226003  (Admeasuring - Area-43350.ML)
Bounded s per Below: East- 12 Mi. Road West- Plot Mo 23 North- Plot
M. 31 South-12 Mt Roed Owned by Smi. Asma Khan

Rs. 2,81 26,7550
tFupaag Two Crona
Eighty Ona Lakh
Twanly-2a Thousands
Seven Hundrad Fifty-

Data: 25.01_ 3026
Flace: Lucknow, Uttar Pradesh

Telephene numbers 080-25310099, 080-253101681. Email: ch6298@canarabank.com |

Molice is heraby given 1o the public in general and in paricutar to the Borower (s) and |

Retail Lending and Payment Group (Local Office/Branch): Axis
Bank Ltd, 151 Floor, G-44/5, B, Sector-4, Gomt Magar Extension,
Lucknow, U.P-226010

..... — — W, LD —
Axis Bank Ltd., 3rd Fioor, Gigaplex, NPT — 1, TTC Industrial Area, Mugalsan Road, Alroll,
Mavi Mumbai - 400704, egaalared Office: “Trishul”, 3rd Floor Opp. Samartheshwar
Temple Law Garden, Elisbridge Ahmedabad - i,
E-AUCTHIN SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
E-AUCTION SALE WOTICE FOR 5ALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTRON OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002
READ WITH PROVIS0 TO RULE 8if) OF THE SECURITY INTEREST (EMFORCEMENT] RULE, 2002,
Wotice |s kereby given fo the public in general and In partscular to the Bomowen(s) and
Guaranies{s) that the below deseribed immovable property s marigaged/changed 1o the
secyred creditar, the physical pogssession of which has bean taken by the futhorised Dcer
of Setured Cradito: will e sold on "AS s whaere is" |, "As is what 57, "Whatever thare -i5" and
"Moo Recourse Basis” on 27022026 for recovery of Rs.1,42, 38,572 -(0ne Crore Forty-Two

A,-!-.ZI:IE BARE LTO,

=

oML

Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited herein after referred as Secured Creditor of the above Corporate/ Register office under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under
Section 13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the

sincethe nolices sentio you on the addresses onwhich you onginally reside | camry on business i personafy works forgaen has retumed to
us we are constrained o cause this notica published. you are hansby called upon ws 13(2) of the above Act o discharge the ahove
mentioned liability with contracted rate of interest thersupon from their respective dates and other costs, changes etc. within 60 days of this
nolice failing which the Bank will be axercising all or any of the righls w Sec 13(4) of the above Acl You are alea pul to nolice that as per
tarms of Sec 13013} of the above Act, vou shallnot transfer by 2ale. lease orotheryise the aforessid secured assets.

For HOFC Bank Ltd.,
duthorised Officer

GRIHUM HOUSING FINANCE LIMITED

Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014

amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates

as mentioned herein below.

The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor

APPENDIX IV (See rule 8(1))
POSSESSION NOTICE
(For Inmovable Property)

Lakhs Thirty-Eight Thousand Five Hundred Twelve Rupees Only) dues as on 11.08,2025 the amount and interest thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
with fu:ure]wderesr. and coafs dus 1o the secuned -:re-:lﬂgr fram Agnr:;aﬁlndm Pyt Ltd., Details of Property taken in possession are herein below.

[Applicant]), Surya Gupta, Versonova exports Pwt Lid., Ansul B aj, Chandra Kumar =— H

Gigpta, Gresh Gupla, B Sanchit Gupla (Co-Applicant). Please refer the appended auctan Sr. BName B Description of Property Ft’o;sestwn DDate of 2t;tut_ory Amount in Demand Notice (Rs.)
schedule for necessary details - No orrowers aken Date | Demand Notice

{KINCWN ENCUMBRANCES [IF ANY) [N A NIKHIL All That Pice & Parcel Of House Built On Plot Over Khasra No-56, Village Faizullaganj, Loan No. HL0043H19100020 Rs. 1097301/-

RESERVE PRICE (IN RS.) Rs.3,04,22, 400/ (Rupees Three Crore Four Lakh Twenty: - .‘:'UEWA Tehsil & Distt-Lucknow, Up Adm. 700.Sq.Ft. P. Mandir Pin Code- 226020 The Said Property | 21/01/2026 1111112025 (TF;lrJg:el'_Si umebaghneN'g?\tlys"?evaenaggogzagg

Turd Thousarit Four Busdrad Only) BAJPAl | s Bounded As Below: East:- House Of Other, West:- Road 15 Ft Wide, North:- House Of (112095 slong it intorect 16,85 o o i
EARMEST MOMEY DEPOSIT  |Fs 3043240/ (Thirty Lakh Forty-Two Thousand Two Hundred | . . J2o along with Interes @16.85pa.ti
(IN RS.) Fourty Only) through DD/PO in favor of ‘Axis bank Itd” payable. Raj Shukla, South:- House Of A. Yadav. the realization.
BID INCREMENTAL AMOUNT |Rs. 50,000/- (Rupees Fifty Thousand only) ANAND VISH- | All That Piece And Parcel Of The Plot On Part Of Khasra No. 122 Situated At Village- Loan No. HL00630100000005041168
|LAST DATE, TIME AND VENUE| Till 26.02 2026 latest by 05:00 PM. Axis Bank Ltd, 15t Floor, 2. | VAKARMA, Faridipur, Ward-Kanahaiya Madhavpur, Pargana, Tehsil & District-Lucknow. And Bound- | 21/01/2026 111112025  |Rs. 179123/- (Rupees One Lakh SeventyNine
FOR SUBMISSION OF BIDS /|G-4/5, B, Seclor-4, Gorntl Nagar Extension, Lucknow, U.P- GUDDI VISH- . Thousand One Hundred TwentyThree Only)
TEMDER WITH EMD 226010 addressed to Mr. Nitin Singh WAKARMA | aries Of The Plot East - Sellers House West: - Sellers House North:- Road 16 Feet payable as on 11/11/2025 along with interest
DATE, TIME, AND VENUE FOR|On 27.02 2026, between 1700 AM aml 12.00 Noan. with Wide South:- Others House Admeasuring Area:- 330 Sq. Ft. .E.30.669 Sq. Mt. @ 16.1 p.a. till the realization.

[EERe R IR WIIASL S maiot on T INESY SN XENS POt Su Loan No. HF0043H21100301 Rs. 1467894/~
::;é?pm::qq1‘mi;1?§1 fm; ﬁ;ﬁiﬂ;m; ﬁfr.g ifjﬁa'ﬂ?:’ﬁ (Rupees Fourteen Lakh SixtySeven Thousand
the website of the Service Provider s mentioned shove. Eight Hundred NinetyFour Only) payable as on

SCHEDULE-DESCRIFPTION OF PROPERTY:- All such pieces or parcels of a diverted landy 11/11/2025 along with interest @ 10.8 p.a. till
m?ﬁrag.- admeasuning area 1567.96 Sq.mtr, Plot Mo Gales |n|:|u51n§| Area Jainpur Panganal the realization.
Tehszil Akbarpur Kanpur Dehal Uttar Pradesh and bounded as under— East - Plot Numbes - : -
G50 Wesi - Plat Number G-50. North - 18 Mir. Wide Road Mo, 1% Soulh- Pt Number 6-61 ; MOHD FAHAD, | All The Piece And Parcel Of Arazi No. 43, Which Is Part Of Khasra No. 479, Area 1000 Sq. Loan No. HL00630100000005024194
e b M AN nrd ot oF the ikk Dhisad raler 1 e Tk el et the s asarad ' KAYNAT Ft. (1.E., 92.936 Sq. Meters), Situated At: Village Mohammad Nagar, Rahmat Nagar, Par- | 21/01/2026 11111/2025 | Rs. 1158468/- (Rupees Eleven Lakh FiftyEight
For detaded tarms and conditions of the sale, please refer fo the link pravided in the secured KAMAR ) q ) g gar, gar, Thousand Four Hundred SixtyEight Only)
croditor’s wabsite ioa. https:.fwew.axisbank, com/asction-ratail and the Bank's approved seovice i i ictri ing: . i . ! ignt
S vitlor WA G bl Prisibe Lmpect at thess wiak: poetal b st Linpdie gana And Tehsil Malihabad, D|sFr|ct Lucknow, Bgundarles. East: Arazi No. 42 West: Arazi payable as on 11/11/2025 along with interest
Tha suction -.';I'I b m:-dqu -:-nllln; thraugh ':hEhEaE:'s appraved service provider Mis.CY Indla No. 44 North: Road 20 Feet Wide South: Arazi Nos. 16 And 17 @ 15.1 p.a. ill the realization.
Private Limited at thelr web portal hitps:fwww.bankeaustions. com. - . - .
For any other assistance, the Infending bidders may contact Mr, Nitin Singh, Maobile. Ne. 4, | TaravatiDo | AllThe Piece And Parcel Of Gata No.-1013/0.2130 Hect. Gifted Area 72.86 Sqr.Mtr Situated Loan No. LAP0660200000005051024
+91-i'mﬁuunnm.a:||hm:-d afficer of the Bank durlnil office huulr;{dmun;‘r:u 0am. :Iu 4:00 p.m[.’ RHee;aIaI, At Vill- Gaura Hardo Pargana & Tehsil Dalmau Distt. Raebareli. Boundaries As East: | 21/01/2026 1111112025 1l'\_’r? 131%1851- (EiupzesdT?rti?nF!-ak%Tff;
Date: 25.01.2026, Place:- LUCKNOW Sd/-, (Author £r), Axls Bank Ltd. am Aasare " . : ' ) | ousand One Hundred EightyFive Only
— Maurya, House Of Dilip Soni West: Rasta 3mtr. To 6mtr Wide North: Khet Of Premchandra South: payable as on 11/11/2025 along with interest
FORM A Lavkush Maurya| House Of Sakuntala @ 17.35 p.a. till the realization.

PUBLIC AMNOUNCEMENT 5. VISHNU All The Piece And Parcel Of House Built On Arazi Number 123a, On Land Khasra No. 7, Loan No. LAP0630200000005043902

(Under Regulation & of the Insolvency and Bankruptcy Board of India KUMAR, | constructed Building With An Area Of 185.873 Sq. Meters, Out Of Which 600 Sq. Ft. (LE., | 2210112026 | 11/11/2025  |Rs. 1088705/~ (Rupees Ten Lakh EightyEight

(Insolvency Resoluion Process for Corporate Persons) Regulations, 2016) BABU RAM PAL, . - - - Thousand Seven Hundred Five Only) payable
¥ rp : g ' KUSMA DEVI | 55.762 Sq. Meters) Located At Pihani, Ward Vinod, Tehsil And District Lucknow, And Bound- as on 11/11/2025 along with interest @ 16.35
FOR THE ATTENTION OF THE CREDITORS OF aries Of The Arazi: East: House Of Babadeen West: House Of Miyan North: 20 Ft Wide p.a. til the realization. Loan  No.
JAY AMBEY RICE MILLS PRIVATE LIMITED Road South: Land Of Babadeen HL00630000000005007866 Rs. 1005970/- (Ru-
: pees Ten Lakh Five Thousand Nine Hundred
— - F_"'ELEE‘"HT PARTICULARS Seventy Only) payable as on 11/11/2025 along
E“.F.'.H,!-",l ,';-.’?".E','{'E'!E..':.E_E{'_'-'i T Lol with interest @ 10.7 p.a. till the realization.
a2 of Inconporation of corporte debtor  [23.07
Autnorly unr;f which Cm"ré':&,ﬂ debloe = | Regieirar of Companios Ranpur 6. | JUNAID ALI, | All The Piece And Parcel Of Arazi No. 20 Area 70.26 Sq. Mtr Related Khasra No. 63 Loan No. HL00671100000005032715
s Sy et o YASMEEN SO | Situated At Mustafabad Ehatmali Tah. And Distt. Moradabad Boundaries Of The Prop- | 22/01/2026 11111/2025  |Rs. 897803/- (Rupees Eight Lakh NinetySeven
e ] e hl';!:l T Civied Liabii T EIRER MOHD SADDIK | erty: East: Private Arazi No. 19 West: Private Arazi No. 21 North: Road 12 Feet Wide Thousand Eight Hundred Three Only) payable
MO MAAMEY N LT L Ny e ) South: Private Arazi No. 13 as on 11/11/2025 along with interest @ 15.6
loerdilcateon Mo, oF Corparale deftor p.a. till the realization.
i i | g F i Fmai i 1 fa - Al
"'IL.E;E; un.n"'z :ﬁ;;fllurzljrg;’:;;:f debine gl;gl?;] IM{'" Ganj, Masnyusl, Uhtar Fraceen, o 7.1 SHARUKH ., | AllThe Piece And Parcel Of Residential Land Consists Of One Arazi Located At Banke, Loan No. HL00604100000005043315
4 ; ||:|I. ce (it any) ot : _ — JAKR ., Revenue Village Vikrampur, Pargana Shahi, Tehsil Mirganj, District Bareilly. Out Of Its | 22/01/2026 11/11/2025  |Rs. 2288155/- (Rupees TwentyTwo Lakh
Insciivency commencement data in respect | 20.01.2026 (Copy o Honbie NCLT Grdar KAMAR JAHAN | Total Area Of 292.750 Sq. Meters (Gata No. 92), 226 Sq. Meters Have Been Utilized. EiohtvEioht Thousand Ore Hundred FifuFi
[ COpOfatE dettar : recaived on 33.01.2024) SAIFI . lts Measurements Are: East & West: 63 Feet, North & South: 38.6 Feet Thus, The 'ghtyEIgnt thotsand Lne Fiindred Fiityrive
Fstimated date of chisure of insolvency | 19.07. 2026 Total Area Is 2431.8 Sq. Ft., Which Equals 270.20 Sq. Yards Or 226 Sq. Meters Utilized. Only) payable as on 11/11/2025 along with in-
Pe50luton process Boundaries: East: Vacant Arazi Vikreta West: Arazi Of Shakawat Etc. North: Unpaved terest @ 15.6 p.a. till the realization.
Mame and registration number of the | Babita Jain Road 15 Feet Wide South: Field Of Mahendra Pal Etc.
insodency professional ackng &5 inlernm | IF Begistralon N _ 8.| SANJEEV | All That Piece And Parcel Of Residential Plot/House On Arazi No 704sa, Area 353.15 Loan No. HL00055000000005029630
res0lution prafessional |BELPA D02/ 1P- NOM21 /2201 7- 18/ 10926 KUMAR, | Sq. Mtr. Situated At Mauja Barahpar Nasratpur May Semraul, Pargana Bahariyabad | 22/01/2026 09/10/2025  |Rs. 929034/- (Rupees Nine Lakh TwentyNine
Address and o-mail of 1ha interim Registored Address, 25B8/6, Madhokun, RADHIKA DEVI, | Tehsil Saidpur Distt Ghazipur. Bounded By: East - House Of Ram Gond Etc, West - Thousand ThirtyFour Only) payable as on
resojufion professional, a5 registered with  |FRammohan Paza, Afahabad-211002 YASHODA DEVI | Land Of Santosh Gond Etc, North - Land Of Durgesh Kumar Etc, South- Gramin Road 09/10/2025 along with interest @ 15.6 p.a. till
the Board Email: j#nbab®al6i@gmal com 12 Feet Wide. the realization.

. | Addvess and gsmail 1o be used toe Address: 35876, Madhakurd, Fam Mohan 9. | SARFRAZ ALI, | All That Piece And Parcel Of Proeprty Bearing Residential House Nagar Nigam No. Loan No. LAP0604200000005018838
comespandence with tha interim resoiution Plaza, Allahabad-21 1002 SHAHANABI | 110, Situated At Swale Nagar, Maroof Swale Nagar, Nabadiya, Pargana- Tehsil & Distt | 22/01/2026 08/08/2025 | Rs. 1121285/- (Rupees Eleven Lakh Twenty-
prokessional E‘fal eop jayambeyncemiits@gmall.com Bareilly. Adm Area 86.95 Squire Meter. Bounded By:- East- House Of Tasleem, West- One ZlhousandJ;\;gsi;lggggedlElghtylt:rI]v_etOnIy{
Last e for submission of clams 06.02 H2G . payable as on )20 along with Interes
: = - ; = House Of Shabbu, North- Road 4 Feet Wide, South- House Of Haseen @ 17.35p.a. till the realization.

Clagses ofcrédiors. il ary, under ciaase | ROT APFLICABLE Loan No. HL00604200000005013364
i echion {64} of 1 y ;
;[;]Egllifﬂ';hfﬁ'rflﬁ“:r'“ﬁ rﬁﬁ"ﬂi Rs. 2115563/~ (Rupees TwentyOne Lakh Fif-
ITdessiona E teen Thousand Five Hundred SixtyThree Only)
Names ol Inscvency Frofessianals NOT APFLICABLE p@aﬁbzepa: G ?fgiﬁg:f”g with interest
identifiod 1 31 25 Autharised - - . . . - - T '
Renressntative of craditoes in 3 ciss 10 PRASANT, | All That Piece And Parcel Of The Plot Of Land Admeasuring 99.41 Sq. Yards Situated Loan No. HL0100H19100124 .
Reral sstate slottees MAMTA At Revenue Village Nekpur Vide Khasra Number 529 Tehsil And Distt. Badaun & | 23/01/2026 11111/2025  [Rs. 1157325/- (Rupees Eleven Lakh Fifty-
L - — . ; o) B Th Three H TwentyFi
fay Relevant Farms and {a)Wieb Link. hitps:/ bl gov inhomedownioads Bc?unded As Below: (Hergmgfter Callgd Th(? Property In Questpn). E- Rasta 10 Ft gi\ll;)npay:glsea:gon r1e‘|(711lqu;)er5e(:l|0\lflvger\;v%hll\$
ik} Detals af autharzed repreﬁfq]al"ﬁ;ﬁ-& [ mmicah.': Wide W-Khet Azad S/O Khairati N- Sanjeev Ki Patni Ka Plot S- Kailash Ka Plot terest @ 16.35 pa. till the realization.

: Ay Rijone AL - 11 | BABLU KHAN, | All The Piece And Parcel Of The House No 95 Area 80.00 Sq. Mtr., Mohalla Maliyan Loan No. LAP0604200000005024161
Notice is hereby given that the Nalianal Company Law Tribunal has ordered the commencement KAMINIBI | Ward No 09 Kasha Ushet Tehsil Dataganj Dist Budaun East — House Of Pappu & Put- | 23/01/2026 11111/2025 | Rs. 1254305/- (Rupees Twelve Lakh FiftyFour
Of - LorpOrele SRAGY SEBMLIGN ROCEES 0108 JNVAMBEY. BiCE MRLLS PRIVATE tan West — House Of Kale Khan North — Gali South — House Of Virma Rathore Thousand Three Hundred Five Only) payable
LIMITED on 20.01 2026. Copy of Hon'ble NCLT Order Received on 23.01 2026 as on 11/11/2025 along with interest @ 16.85
Tha craddors of JAY AMBEY RICE MILLS PRIVATE LIMITED are hereby called upon to subsmi p.a. till the realization.
their ciaims weth proot on or before 06.02.2025 fo the Intenm Resciubon Professional &t the 12 SHIVAM | All The Piece And Parcel Of Tappa No. 84, Village — Bhojpur, Paragana — Kothi, Tehsil Loan No. HL00677100000005028937
addrass mantionad againstantry No. 10, _ JAISWAL, |- Sadar, District — Mirzapur, Arazi No. 118, Total Area 1.1770 Hectares. Out Of This, | 23/01/2026 1111112025 |Rs. 1034883/~ (Rupees Ten Lakh ThirtyFour
The financial crediors shall submit their claims with proof by elecironic means only. All other MAMTA The First Party Is Selling Its Share Measuring 1200 Square Feet I.E., 111.52 Square Th d Eiht Hundred EiahtyThree Ol
ereditors may submit the claims wilh prof in person, by post o by elecironic means, JAISWAL Meters Or 0.011152 Hectares (One Thousand Two Hundred Square Feet, Which ousand Eight Hundred EightyThree Only)

Submission of fefse or misleading proafs of olzam shall atiract penalties
Sdi-
BABITA JAIN
Interim Reselution Professional
JAY AMBEY RICE MILLS PRIVATE LIMITED
Req. no. [BBUPA-D0ZIP-NOO3Z1 201 T-181 D426
AFANaND up bo 31122006

Date; 24.01.2026
Place: Altahabad

Place: Bangaluru Canara Bank

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

\_D-;: b Jonuary 25, 2026, Place: Lucknow, Allahabad

PUBLIC NOTICE

@ 1cICt Home Finance Mumbai- 400051

Corporate Office: ICICE HFC Tower, |B Nagar, Andhen Kurlo Road, Andheri East, Mumbai- 400055
Branch Address: 302, 303, 304, 3rd Floor, Eldece Corporate Chamber Iil, TC 58Y, Vibhuti Khond, Gomtinggar,

Lucknow- 226010

Bronch Address: 200/45/4, 15t Floor, Indira Arcode, Mahatma Gandhi Marg, Civil Lines, Allahabod- 211001

The fellowing borrower/s have defaulted in the repayment of principal and interest of the loans facility obtained
by them from ICICI Home Finance Company Limited ("ICICI HFC") and the loans hove been classified os Mon-
Performing Assets (MPA). A notice waos issued to them under Section 13 (2) of Securitisation ond Re-
construction of Financial Assets and Enforcement of Security Interest Act-2002 on their last known addrésses,

Equals One Decimal Five Square Meters Or Zero Decimal Zero One One One Five
Two Hectares) To The Second Party. The Boundaries Of The Sold Portion Are As Fol-
lows: Boundaries: East To West — 40 Feet North To South — 30 Feet Total Area —
1200 Square Feet I.E., 111.52 Square Meters

payable as on 11/11/2025 along with interest
@ 15.6 p.a. till the realization.

In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper

language published in Financial Express shall be prevail

Place: UTTAR PRADESH Date: 25.01.2026

Registered Office: ICIC] Bank Towers, Bondro-Kurla Complex, Bandra [East),

howrever it was not served and hence they are hereby notified by way of this public notice.

Sd/- Authorised Officer, Grihum Housing Finance Limited

Meamee af the Bosrowwiers
Co-Borrower Guorantoer)
[Loon Account Mumber)

& Addiress

Sr.
M.

Property Address
of Secured Asset)
Asset to be Enforosd

LF L™F AL

1, |Syedjohnhussain (Borrower),
Mazuk Jahen {Co-Barrower),
450/148/5kha, Kale Ki Gali
Muftiganj Lucknow,
Independant House,
Soadatgan] Lucknow,
Lucknows- 226003 Witar

Pradesh, LHLUCOQDO1666411 [Wide Road,

Plot Mo 77 Part of Plot No.738 Plot Mo.26 And
Part of Plot No.95 Over Part of Khosra No.b14
Situated At Mohommodnogar Rehmat Nagar,
Maolikobod, Lucknow- 226003 Utar Praodesh |
Bounded By- Morth By : Property of Sarvesh
Yodaov, South By : 20 Ft Wide Roaod, East By :
Froperty of Mohommad Imran, West By 1 22 Ft

2, [Syedjohnhussain {Borrower),
Mozuk Jahen {Co-Borrower}.
450/148/5kha, Kale Ki Goli
Muftigonj Lucknow,
independent House,
Soadatgan] Lucknow,
Lucknow- 226003 Uttar

Prodesh, LHLUCOODO 1866463 |'Wide Rood,

Plot No.7F Part of Plot No.738 Plot No.96 And
Part of Plot Mo.95 Over Port of Khasra Mo, 514
Shtuated At Mohammadnagar Rehmat Magor,
kalihabad, Lucknow- 226003 Uttar Pradesh.
Bounded By- Maorth By : Property of Sarvesh
Yodavy, South By : 20 Ft Wide Rood, East By ©
Property of Mohommad Imran, West By : 22 Ft

3, |Mohan Helo (Borrower), Wisha
Devi (Co-Borrower], 53K 8
Korbala Badi Mosjid, Korbala
Gth Nagor Karbaola Gth Nagor
Allahobod- 211016 Uttar
Prodesh, LHALDOODO1544875

Arozi Mo 100, Mouza Naseerpur Silna Pargana
And Tehsil Sodar 211012 Uttar Pradesh.
Bounaed By- Narth By : Privote Flot No, D-394,
South By ; Private Plot Mo, D-396, East By : 20 Ft
Wide Road, West By : Private Plot No. D-362 .

4. (Mohon Hela (Borrower), Misha
Drenn (Co-Borrower), 53K 8
Korbolo Badi Masjid, Karbalo
Gth Nogar Karbala Gth Nagar
Allohabad- 211016 Uttar
Frodesh, LHALDOOGD1545147

Arazi Mo 100, Mouza Maseerpur Silng Pargana
And Tehsil Sodor- 211012 Uttar Pradesh.
Bounded By- North By @ Privote Plot Mo, D-394,
South By ; Private Plot Mo. D-3946, East By : 20 Ft
Wide Rood, West By ; Private Plot Mo, D-362.

The steps are being taken for substituted service of notice, The above borrowerfs and/or their guagrantors (ds
applicable) are odvised to moke the poyments of cutstanding within period of B0 days from the dote of
publication of this notice else further steps will be taken os per the provisions of Securitization ond Re-construction

of Finoncial Assets ond Enforcement of Security Interest Act, 2002,

Authorized Officer, ICICH Home Finance Company Lirrlinte:_i)

epaperfinancialexpress.com@ @ @

™ HDFC BANK Head Office : HOFC Bank Ltd. HOFC Bank House, Sapapati Bapat Marg, Lower Parel DEMAND
Mumbai-400 013 HDFC Bank Ltd, Department for Special Ops Darbari Lal Sharma Marg R
Wie unerstind your worid Branch, Pranay Towers, 38 Darbari Lal Sharma Marg, Lucknow 226001 NOTICE
MNotice Ws 1312) OF Securitisation & Reconstruction Of Financial Assets And Enforcement OF Security Interast Act 2002
The following BorrowersiGurantor'Morgagor availed the: below mentioned secured loans from HOFC Bank Ltd. the loans of below
mantianed Borowers/Guranionbiongager have baen secured by the morigage of thair respective proparties. As they have Talled Lo adbens
o fhe terms & condibons of the respective 1oan agreemenis and had becoms ireqular, their loans wers classilied ag NPA's a5 per fhs REI
guidelines Amount due by them to HOFC Bank Lid. are mentioned in the foliowing table and further interest on the said amounts shal also be
pavable as applicable and the same will be charged with effect from ihelr respective dates.
Dote of Motioe | MNPA | Name of Borrowers Descripthon of Immevable Property Loan &lc Mo, /
Sent/ Dutsta- | pate & Co-borrowers/ Mortgagor Loan availed Product
finig i p e o T - : 5000029685680
Darte of Motjos 1) MWs Royal Enterprises|Property No. 1 Residential propery beanng municipal no. 544/705 bult on | i ;
16-01-2026 |08-01- Through Propristor Mrs, Asma | plotng, 17 in MIN Jumiakhasra no 537 baraura Hussain Ban Ward Kanhaiya| ~ Cash Credit
Rs, 2026 Khan Office: Shop Mo.7, Royal |Madho Pur, Lucknow, Utiar Pradesh-226003 (Admeasuring Area-55.62 |
07.46.414/- Complex Sec-11 Opp-CMS|Sg.Mt.) Bounded as per Below: East- Road 12 ft West- Hia Mohd Zain | Date ":'!.Hm
School, Rajafpuram, Lucknow, [Nerth- Hio She RN Singh South-Hio MalgDonal Singh Owned By: SmL!_ 31-August-207
Uttar Pradesh-226017 Also AL-| Asma Khan Property No. 2 Residential house bearng municipal no, 544 | Dttt i as tar
Plat Mo.d Near Dr o Johari | Ga10 par of khasra no 209 braura Hussain Bad Ward Kanhaiya I'-'Iadhni 1 "I? 3
Alambagh, Barora Hussain Barl | Pur, Lucknow, Uttar Pradesh-226003 (Admeasuring Area-120.82 Sq.ML.) | N I.E'[ -
Chowk, Lucknow, Uttar Pradesh- | Bounded as per Below: East- Rermaining portion of khasra no 209 Iﬁl‘asbi R Enﬁgfi 2_9;.
16-01-2026 {08-01- 226003 2) Mrs. Asma Khan Wio | House conslrucled on the remaming portian of tha khasra porlion 299. IEEE- : F S
Rs, 2026 Me. Hasib Khan Rio Plot No.3| North- Road 20 Ft, South-Hio Offier Owned By: hir. Hasib Khian Property | o - FE8 T8 S
2,80,550/- Mear Dr Johari Alambagh. Barora |No. 3 Land and buikding in piot No.544 Ci88/1234 part of plot Mo.200 in| = 5y -1 2L HEHE
Hussain Barl, Balaganj khasra no.263 situated at Almas Bagh, Baralra Hussain Ban Near Charak| |\ o o0 o
Alambagh, Chowk, Lucknow, [Hospital, Lucknow, Ultar Pradesh-226003 (Admeasuring Area-T65] aniyl ;5 a0 .d"1 il
Ultar Pradesh-226003 3)  Mr.|Sq.Ft. ) Bounded as per Below: East- Fiol of Abdul Naseem Farug West-| {1' _1212035
Hasib Khan Sio Hasmddin Khan | Plot No.201 North- Aarazi Deegar South-25 Ft Road Owned By: Mr. Hasib | Hnlllu Diate -
Rio Piel Mo Near Dr Johari | Khan Property No. 4 Land and building i plot No.32 Sector B, Vasant Kunj | 13- jan-2026
16-01-2076 (08-01 Mlambagh, Barora Hussain Bari, | Yojna, Hardol Road Scheme, Lucknow, UP-226005 [Admeasuring Area-|
Rs. 2026 Balagan Alambagh, Chowk,|4835q.Mt) Bounded as per Below: East- 12 ML Road West: Piot No.33 |
293,153 Luckniow, Uttar Pradesi-226003 | North: Piot No.31 South: 12 Mt Road Owned by: Smi Asma Knan |
since the notices sent o vou on the addresses onwhich you originally reside f camy on business / personally works for gain has retumad to
us we are constrained to causa this natice publishad. you ara haraby called upon ws 13(2) of the above Acl to discharge the abave
16-01-2026 |08-01 mentsoned liability with contracted rate of interest thereupon from their respective dates and other costs, charges eic, within 60 days of thiz
(=S 3026 nolice failing which the Bank will be exescising all or any of the nghls o Sac 13(4) of the above Act You are also pul bo nolice that as par
29.236/- terns of Sac 13013) of ihe above Act, vou shall not bransfer by sale; lease or otherwise the aforesaid secured assets,
Date: 25.01.2026 For HDFC Bank Ltd.,
Place: Lucknow Authorised Officer
Lucknow
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